
FORM A
PUBLIC ANNoUNCO[rtrNr.

(under Reguhtion 6 ofthe Insorvency and Bankruptcy Board oflDdia (rnsorvency Resor'tion process for
Corporate persons) Rsgulalionq 20t 6)

FOR THE ATTENTION OFTHE CREDITORS OF M/S. HI.TECH ELECTROMECH PRTVATE

Notice is her€by given that the
corporate insolvency resolution

Date - 09llln0l9
Place -PUNE

LIMITED

AN DIGAMBAR PAWAR

Law Tribunal has ordered the comm€ncement of ,
HI.TECH ELECTROMECH PRIVATI LIMITED

National Company
process of the M/s.

on17t10n0l9.
The creditors of M/S. HI-TECH ELECTROMECH PRIVATE LIMITED are hereby ca ed upon ro
submit their claims with proof on or belore 22/11n0lg to the interim resolution prof*sionar ar th€
address me[tioned agaiDst entry No, 10.
The financial cr€ditors shall submit their claims with proof bJ €rectronic means onlv. All otfier creditors
may submit thcclaims rvith proofin person, bypo\r or by elecrronic means.
A financial creditor belonging to a ctass, as listed rgiinst the entry No, 12, shall indicate its cloice of
authoriz€d representative from among th€ three insolvency professionals listed against entry No.r3 to act
ss ruthorized representative ofthe class lsp€cify classl in Form CA.
Submhsion of false or im shallattract penalties.

RELTvANt P.rRircuLrRs
l. Nrme of corporate debtor M,/S. HI.TFCH trLECTROMECH PRIVATE

LIMITED
2. Date of incorporatioD ofcorporate debtor 29t06/2009
3. Authority under which corporate debtor is

!4corporated / registered
REGISTRAR OF COMPANIES, PUNE, Under
the CoInDanies Act 1956

Corporate Identity No. / Limited Liability
Idetrtilication No. of coroorate debtor

u3r200PN2009PTC13421 I

Address of the register€d oifice and
principal oflic€ (ifanr) ofcorDorate debtor

G.16, MIDC BARAMATI, PUNE, MH 4I3I33IN

Insolvency commencement dat€ in respect of
corporat€ d€btot

l7110,2019 - Date ofOrder,
08/l U2019 - Date of receint ofconv froh Ncr.T

1, Estimsted date of closure of insolvency
resolution process

180 days from date ofcommencement of resotution
proc€ss which is April 14,2020

8. Name and registration number of the
insolv€ncy professional scting as interim
resolution professionll

LAXMAN DTGAMBAR PAWAR
Rf,C NO. IBBr/IpA-003/rp-N000t5/2017-18/10104

9. Address rnd e-mail ofthe interim resolution
professional, as registered with the Board

FLAT NO. I6, FIRST FLOOR,
BHAKTI COMPLEX, BEHIND
DR. AMBEDKAR STATUE,
PIMPRI, PUNE-4I1018
Mobile No. 9921516368! 9422327957
Email - cmapawarl@gmail.com

t0, Address and e-mail to be used for
corr€spondence with the inlerim resotution
professional

FLAT NO. I6. FIRST FLOOR.
BHAKTI COMPLEX, BEHIND
DR. AMBEDKAR STATUE.
PlMPRI, PUNE-1ll0l8
Mobile No. 9921516368. 9422327957
Email - cmapawarl@gmail.com

It. Last dst€ forsubmission otclaims 22/lu20t9
t2- Classes ofcreditors, if any, onder ctause (b)

ofsub-section (6A) ofsection 2t, ascertained
by the inaerim resolution professional

N/A

Names of Insolvency Professionals identified
to act as Authorhed Representatiye of
creditors in a class (Three names for eacb
class)

14. a) R€levant Forms and
b) Details of authorized

representatives are available ati

Web lin ki - hlrp5://ibbi.gor,in/home doEntoaos
PhysicalAddress: - N/A

me and Signrture oflnterim Resolution prof€ssional


